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Promotion to Computon; of 
Labour Bureau 

5212. SHRI BALAK RAM: Will the 
Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state: 

(a) whether the Labour Bureau 
(Investigator Grade (II») Recruitment 
Rules provides equal quota for promo-
tiOn to the post of Investigator Grade 
11 to its pan'nt Cadre (Computors) 
employees und ex-cadre emplo:\,e"es of 
CSCS/CSSS and if so, th(' l"eaWIlS 
when til{' Inkr dnss have their own 
channcls of rt'~ular promotion: 

(b) whether the employees of CSCS/ 
esss (,-ndl'l' art' ~dtinJ::: fasll'r promo-
tions i.e. with a .~hortcr kn,gth of 
servke to tht' ex-cadre POsts of II\\"C~ti_ 
J,:utor Grade II as ('om pared to pill'ent 
cadre emp\oyet'lt (Computors) who 
have their solt' channel of promolion to 
thf'se posts and if .~o, why and what 
stt'PS Cklvernment are considering to 
take to look to thc intcl"t'sb of the Com-
putor!'! of the Labour Burt'"Bu; and 

(c) whether the CSCS/CSSS cadre 
employees are considered for promo-
tion to the ex-cadre post of Investiga-
tors in other Ministries/Organisations 
also like Ministry of Food and Agri-
culture and Planning Commission, etc. 
and if so, with what percentage and if 
not, why such rules have been applied 
to the Ministry of Labour/Labour 
Bureau alone'? 

THE MINISTER OF PARLIAMEN-
T ARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VERMA): (a) 
to (c). The recruitment Rules for the 
post or Investigator Grade II in the 
Labour Bureau do not provide for 
equal quota for promotion of Compu_ 
t()r.~ on the one hand and UDCs/Steno-
graphers Grade III/L.D.Cs on the 
olhel·. The quota for the latter cate-
l'O".\' of emplo:vees i~ also to be shared 
hy tr-<lnsfer of In\"(·~tigators Grade II 
from th{' Mini~try of Labour as will 
b{, SC{'n from th(' following provisions 
of the Recruitment Rule.~ for the post 
of In\'e.~tigators Grade 11-

! i) 1/3 by direct recruitment. 

(ii 1 1/3 h.v pr')ffiotion of Compu-
tors. 

(iii) 1/3 hy transfer of Investi-
g.-Itor Grade II frQm tN> Ministry of 
Labour or Ib)-' deputation/tTansfer 
or U.D.Cs/Stcnographer~ Grade III! 
L.D.Cs. 

2. It i.~ not corTeet to say that 
('mpioyf'cs of CSCS/CSSS eadrl" are 
f!cfting faster promotion that Compu-
tors 10 the post of Investigators Grade 
IT. As Pt'r the Recruitmt'nt Rules. a 
Computor with 3 years' service 
hf'("omt's eligible for promotion to the 
post of Investigator Grade II; whereas 
U.D.Cs/Stt'nograflhers Grade lit with 
3 yenrs' ser"ke and L.D.es with 8 
:,>·{'ar~' servic{' become eligible for ap-
pointm{'nt on deputation/transfer 
hasis to thi~ pO!'rt. 

3. The infonnlltion relating to pro--
motion of CSCS/CSSS employees to 
the post of Inve~tigators or equivalent 
po~t~ collected from cert1lin Ministries! 
D('partments, shows that in e~rt.ln 




